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1. Name of Officer 1
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2. Whether the officer

belongs to Schedulcd
Caste/Scheduled Tribe :
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3, Date »>f Birth
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4; i Déte of continouys appointment
to the Present grade :
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Date Grade
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Date Grade
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6. Period of absence from cuty (on leave,traing

etc,) during the year. If he has undergone training,
Spacify,
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TO BE FILLED TN BY THE OFFICER RErCHTED UFON

(Please read carefully the instructicns given at the
end of the form before filling the entries)
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1. Brief description of duties (should not excsed
‘ 100 words)
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Brief rgsume of the work cone by you during the yeex/
period from to

bringing out any special schievements during the
year/period (not to.excsed 200 words), :
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Analytical Ability -

Gase comment on the officer's ability Ielating to
analysis of PXO0s and cons; for

mulstion of alternatives _
and their evaluation for solvi

ng prcoblems; ability
te indicate decision areas,
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Communication skill :

Flease cémment on the officer's abiility to
Communicate with briefly, clarity and accuracy both
orally and in writing, ability 4o draft notes, eotc,
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Initistive -

Please comment on the Capacity znd Tesourccfulness
of the officer in haondling normal ss well as
unforeseen situations s

Willingness to take additional Tesponsibilitics znc
new area of work,

ard ¥ gia 3wy - |
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Attitude to work -

Pleose comment how far the officer can bLe relied
Upon ; his sensc of Tesponsibilbty; the extent to
which he/she¢ is dedicaged and motivated, his/her
willingness to learn ang systematise his/her wark.,
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S. Ability to inspire and motivate -
Please comment on the Capacity of thc officer +
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motivate, to obtein willing support by own concuct
anc capacity to inspire confidence,
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6. Supergisory ebility -
Flesse comment on the officer's ability relating to :
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1) Guidance in the performznce of tasks ;

r
HE o drea o1 qatdaed recagt s aot
BT ATV 9T, Todd sl Pred, et
w114
11) Review of performance (monitoring of key areas
incluwling finance ctc, sanctions?. -
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111) Capacity to take cecision at his/her lavel on
matters within delegated areas.
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Inter-personal'relations and team work -

Please comment. on the quality of relationship with
superiors, collesagues and subordinates, and on the
ability to appreciate others point of view and take
advice in the proper spirfit. Please also commaent on
his/her Capacity to work as @ member of a team to

gromote team spirit apd optimise the output of the
eam,
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Relations with the public (wherever applicable)

Please comment on the officer's accessibility to
the public and responsiveness to thesir neseds,
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9. Attitude towards Scheduled Caste/Scheduled Tribe/
Weaker Sections of Society (Applicable in case of
officers desling with the development and protection
of Scheduled Castes and or Scheduled Tribes ond
Weaker Sections of Society)

Plesse comment on his/her understanding of the
problems of Scheduled Castes/Scheduled Tribes/Wesker
Sections and willingness to deal with them.
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10, Aptitude and Potential :

Flease indicate possible lines of growth and
develupment of the ufficer,
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11, Training -
Plesse give recommendastions for training with o view

to further improving the effcctiveness and capabilities
of the officer,
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1. State of health -

GF-9Taq
Functuality
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Integrity (Flease see Note below the instructions)
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General sssessment -

Please give sn overall assecssment of the officer
with reference to his/her steengths and shortcomings
anc also by degwing sttention tc the qualities,

if any, not covered by the entries abave,
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(Qut standing/Very Good/Govd/Aver sge/Below Average)
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An officer should not be graded outstanding unless
exceptional qualities and rerformance alWe beewn
noticed; grounds for giving such a gracding should be
Clearly brought out).
Teidm griveTeT b Fenan
Signature of the Reporting Officer
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Name in Black letters -
J&rq
TTene st oty 3 Fhere;
Designation
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1.

REMARKS OF THE REVIEWING OFFICER

Length of service under the Reviewing Officer.
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Is the Reviewing Officer satisfied that the

Reporting Officer has made his/her report with due

care and after taking into account all the relevent
material.
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Do you agree with the assessment of the officer
given by the deporting Officer ?

(In case of disagreement, please specify the
reasons)

Is there anything you wish to modify or z2dd ?
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Generzl remarks with specific comments ab.ut the
general remarks given by the Heporting Officer

and remarks about the meritorious work of the
officer, including the grading. '
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S. Hag the officer sny epecisl choracteristics, and/or
any sbilities which would justify his/her sclection

for special assignment orfout of tOrm aromotion 2
If so, specify. ’
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(During the period of report)



